IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :16-10-2025
Date : 16.10.2025 |

c.C

Applied For

33805/2025 |16.10.2025 ?8253;2025 B DAS c.0. Order Dtd. 2025-10-14 :
33806/2025 |16.10.2025 ?§22535025 PK DAS c.0. Order Dtd. 2025-10-13 |BATL-2 |
33807/2025 16.10.2025 " {C)~ T. SAHOO c.o. Order Dtd. 2025-10-14 :
29014/2025 ,
33814/2025|16.10.2025 222335025 G.SUNDARA c.o. EOURT NO- lorder Dtd. 2025-10-28 1
33816/2025|16.10.2025 552;2025 A.K.BARIK c.0. EOURT NO- lorder Dtd. 2025-11-20 géigAL :
SEC. _

33817/2025 |16.10.2025 $?§5/2025 M.BASU c.o. ggURT NO-lorder ptd. 2025-11-26
33818/2025|16.10.2025 325;2025 J.C.BARAL C.o0. ggURT NO- lorder Dtd. 2025-12-22 ;
33819/2025|16.10.2025 §25£025 N.MALLICK C.o0. ggURT NO- lorder Dtd. 2025-10-15 ;
33820/2025|16.10.2025 ??i§53;025 BK PATT C.o0. fSURT NO. [0 der ptd. 2025-10-14 |sar-z |
33822/2025 |16.10.2025 5256/2025 B.B.MALLICK |C.O. ESURT NO-lorder Dtd. 2025-10-15 ;
33823/2025|16.10.2025 ?§i§535025 BK PATI c.0. fSURT NO- lorder Dtd. 2025-10-14 ;
33824/2025 |16.10.2025 ifsg/2025 B.P.PANI c.o. ggURT NO-lorder ptd. 2025-12-18 _
33825/2025 |16.10.2025 §§?§35025 L.D.SAHU c.o. gogig NO-lorder ptd. 9999-12-31 _
33826/2025|16.10.2025 i?ggS;OZS B.B.MALLICK |C.O. Sogig NO-lorder ptd. 2025-10-14 ;
33827/2025|16.10.2025 i?g?S;OZS A.K.BARIK c.o. Sogig NO-lorder ptd. 2025-10-14 ;
33828/2025 |16.10.2025 §§§¥3;025 A.K.ROUT c.o. gogig NO-lorder ptd. 2025-10-23 ;
33829/2025 16.10.2025 Z?j§3;025 P.K.PAL c.0. gogig NO- lorder Dtd. 2025-10-14 ;




CRLMC- COURT NO.
13830/202516.10.2025 (085 A K.NAYAK s 10" lorder ptd. 2025-10-14
CRLMC— COURT NO.
13831/202516.10.2025  [0FEC /3.5 . SWATN SOORD MO+ lorder Dtd. 2025-10-14
CRLMC- COURT NO. CRIMINAL
13832/202516.10.2025 |00 /3.5 . SWATN SOORT MO lorder Dtd. 2025-10-13  -X 7%
CRLMC- COURT NO.
13833/2025 16.10.2025  (CAU0EC | M.R.BARIK SORT MO+ lorder Dtd. 9999-12-31
CMP- COURT NO.
13834/202516.10.2025 (177 |P.K.MISHRA o Order Dtd. 2025-12-04
WP (C) - COURT NO. WRIT
13835/2025(16.10.2025 701007 IR MOHANTY o Order Dtd. 2025-10-15 |t . .
CMP- COURT NO.
13836/202516.10.2025  [Sooo 0 [B.K.SWAIN = Order Dtd. 2025-12-16
WP (C) - COURT NO. WRIT
13837/202516.10.2025 7040 ° s PATI o Order Dtd. 2025-10-15 |-t .
WP (C) - COURT NO. WRIT
13838/2025(16.10.2025 |70 /C)7 K K NATH : Order Dtd. 2025-12-15 [no-C .
WP (C) - COURT NO. WRIT
13839/2025(16.10.2025  [[¢1CL° M R SAHOO o Order Dtd. 2025-11-13 [fC
WP (C) - COURT NO.
13840/2025(16.10.2025 720 |3 DAs - Order Dtd. 2025-10-15
WP (C) - COURT NO. WRIT
13841/202516.10.2025  [[/06)° 7 K NANDA o Order Dtd. 2025-10-15 |nh-r
WP (C) - COURT NO. WRIT
13843/2025(16.10.2025 1) 4e)7 |7 K NANDA o Order Dtd. 2025-10-15 [t
WP (C) - HRUDANANDA COURT NO. 1 WRIT
13844/202516.10.2025 |00 00) R ; Order Drd. 2025-12-11 [no® .
WP (C) - COURT NO. WRIT
13845/2025 16.10.2025 7706 ° M R ROUTRAY o Order Dtd. 2025-12-12 |[nh-t
WP (C) - COURT NO. WRIT
13846/2025(16.10.2025 |;-00) " IS PADHI > Order Dtd. 2025-10-15 |10t .
STHITI
33847/2025 |16.10.2025 ggég;;2025 PRAGYAN SoOKT MO lorder ptd. 2025-10-15  [INr
SUNANDINT
WP (C) - COURT NO. WRIT
13848/202516.10.2025 72007 IS PADH o Order Dtd. 2025-10-15 |8t .
CRLLP- COURT NO.
13850/202516.10.2025  (C000 R R NAYAK o Order Dtd. 2025-10-13
ABLAPL- COURT NO.
13855/202516.10.2025 S0P R Das - Order Dtd. 2025-11-14
WP (C) - COURT NO.
13856/202516.10.2025  [)c1o)" IS K. BEHERA - Order Dtd. 2025-10-13




WP (C) -

COURT

NO.

33857/2025|16.10.2025 |/ o e 00,5 |B. DAS 17 Order Dtd. 2025-10-13

WP (C) - COURT NO. il WRIT
33859/2025|16.10.2025 | (0%, oo [P. K. LENKA 1 Order Dtd. 2025-10-13 | oo . .

WP (C) - COURT NO. il WRIT
33860/2025|16.10.2025 | 1o ") 0 ,c |S.K.BEHERA 17 Order Dtd. 2025-10-13 |- .,

ABLAPL- COURT NO.
33861/2025|16.10.2025 |\ "'oo'0 oo |T R DAS 1 Order Dtd. 2025-11-14

WP (C) - COURT NO. Cal
33862/2025|16.10.2025 ;00 00,5 [P- K. BARIK 1 Order Dtd. 2025-10-13

WP (C) - COURT NO.
33863/2025|16.10.2025 | cooc 0,0 [A. K.SWAIN 1 Order Dtd. 2025-10-13

ABLAPL- COURT NO.
33864/2025|16.10.2025 |0 "0 oo |T R DAS 1 Order Dtd. 2025-10-09 [BAIL-2

WP (C) - COURT NO. Cal
33865/2025116.10.2025 | o520 0, | J. SAHOO 17 Order Dtd. 2025-10-14

WP (C) - COURT NO.
33869/2025|16.10.2025 |0y 5 0,p K. C. SAMAL i Order Dtd. 2025-11-24

WP (C) - COURT NO. il WRIT
33870/202516.10.2025 |0 00,0 M. K. PRADHAN e Order Dtd. 2025-10-13 | - . o

WP (C) - COURT NO. Cal
33872/2025|16.10.2025 |, 0o /50,0 |T- K. MANDAL e Order Dtd. 2025-10-15

WP (C) - COURT NO. il WRIT
33873/2025|16.10.2025 |, 0 00 00,0 |T- K. MANDAL e Order Dtd. 2025-10-15 | oo . .

WRIT

WP (C) - COURT NO. o BRANCH

33874/2025|16.10.2025 |, 01 0c n0 0 |T- K. MANDAL e Order Dtd. 2025-10-15 [ ‘oo rc oo
BENCH-3)

WP (C) - COURT NO. il
33876/2025|16.10.2025 |, 0101 /50,0 |T- K. MANDAL e Order Dtd. 2025-10-15

WP (C) - COURT NO. Cnl
33877/2025116.10.2025 |/ 00 050 |T- K. MANDAL e Order Dtd. 2025-10-15

WP (C) - COURT NO. il WRIT
33878/2025|16.10.2025 |/ o0 000 |T- K. MANDAL e Order Dtd. 2025-10-15 | -0 .

WP (C) - COURT NO. Cnl
33879/2025116.10.2025 |/ -0 050 |T- K. MANDAL e Order Dtd. 2025-10-15

WP (C) - COURT NO. Cnl
33880/2025|16.10.2025 |, 0,00 ) o |T. K. MANDAL i Order Dtd. 2025-10-15

WP (C) - COURT NO. WRIT
33881/2025|16.10.2025 |, 0 00 o0, |T. K. MANDAL e Order Dtd. 2025-10-15 |oooo 0




(DIVISION |:
BENCH-1)
WP (C) - COURT NO. o WRIT
33882/202516.10.2025 |, o) 00 |T. K. MANDAL e Order Dtd. 2025-10-15 | oo
WP (C) - COURT NO. il
33883/202516.10.2025 |, /o0 0 |T. K. MANDAL e Order Dtd. 2025-10-15
WP (C) - COURT NO. o WRIT
33884/202516.10.2025 |, 000000 |S.M. SINGH e Order Dtd. 2025-10-15 | oo o
WP (C) - COURT NO. o WRIT
33885/202516.10.2025 |, 00050 |J. BEHERA e Order Dtd. 2025-10-15 | oo o
WP (C) - COURT NO.
33887/2025(16.10.2025 |0 20,0, |J. LENKA iy Order Dtd. 2025-10-15
WP (C) - COURT NO. Cal
33888/2025(16.10.2025 |00, o0, |G. K. ROUTRAY e Order Dtd. 2025-10-15
WP (C) - COURT NO. Cal
33892/2025(16.10.2025 |, oo, 0., K. PARIDA e Order Dtd. 2025-10-13
ABLAPL- COURT NO.
33901/202516.10.2025 [0 o [M. MOHANTY e Order Dtd. 2025-10-14
ABLAPL- COURT NO.
33904/202516.10.2025 | 057 M. MOHANTY e Order Dtd. 2025-10-14 [BAIL-1
ABLAPL- COURT NO.
33911/202516.10.2025 [ /00 0 o [R.K.BARIK e Order Dtd. 2025-12-08 [BAIL-1
ABLAPL- COURT NO.
33914/202516.10.2025 | "7 [D.DAS i Order Dtd. 2025-10-14
ABLAPL- COURT NO.
33918/2025(16.10.2025 [0 ' o [D.DAS i Order Dtd. 2025-10-14
ABLAPL- COURT NO.
33921/2025(16.10.2025  [c o ' o B.DAS e Order Dtd. 2025-11-19 [BAIL-2
ABLAPL- COURT NO.
33924/2025(16.10.2025 [0’ 0o |B.RANA e Order Dtd. 2025-10-14
ABLAPL- COURT NO.
33927/2025(16.10.2025 (oo ') o [B.RANA e Order Dtd. 2025-11-14
ABLAPL- COURT NO.
33930/2025(16.10.2025 (o 0,0 [N.K.ROUT e Order Dtd. 2025-10-14 [BAIL-1
ABLAPL- COURT NO.
33948/202516.10.2025 |0 o |H K PANDA 1 Order Dtd. 2025-10-14 [BAIL-2
ABLAPL-  |ARUP KUMAR COURT NO.
33952/2025(16.10.2025 [0 o0 [Lane it Order Dtd. 2025-10-14
ABLAPL- COURT NO.
33955/2025(16.10.2025 [0 S0 o |P K JENA e Order Dtd. 2025-10-14 [BAIL-2
ABLAPL- COURT NO.
33958/202516.10.2025 | 070 o |GANESH SAHOO e Order Dtd. 2025-10-14 [BAIL-2
ABLAPL- COURT NO.
33961/2025(16.10.2025 o ' o |J BEHERA it Order Dtd. 2025-09-03
33982/2025|16.10.2025  |CRLA- T R DAS COURT NO. [Order Dtd. 9999-12-31




1160/2025 2 OLD
33984/2025 |16.10.2025 25822;2025 RK SAHU JOURT MO lorder pta. 2025-11-10 P30
13985/2025(16.10.2025 1007 Ik W saHOO TOURT O lorder pta. 2025-10-15  [INC
13986/2025(16.10.2025 (701517 M MOHANTY TOURT MO lorder pta. 9999-12-31  [INF
33987/2025 |16.10.2025 ?zégé;2023 K N SAHOO JOURT MO lorder ptd. 2025-10-15  [I3L
33989/2025 |16.10.2025 25£$;;2025 S SUNANDINT TOURT O lorder ptd. 2025-10-15
33990/2025 |16.10.2025 ggégé;2025 M MOHANTY TOURT MO lorder pta. 9999-12-31  [INr
13991/2025 16.10.2025 101007 | [STAAR RANJAN TOURE MO lorder ptd. 2025-10-15  nhor o
33992/2025 (16.10.2025 ggégL;ZOZS M MOHANTY TOURT MO lorder prd. 9999-12-31 [FR°C
33993/2025 |16.10.2025 ?5{32}2025 SUSHIL DASH JOURE MO lorder pra. 2025-10-15  [fC
33994/2025 |16.10.2025 ggé§;;2025 M MOHANTY TOURT MO lorder prd. 9999-12-31 [FR°C
13995/2025(16.10.2025 701017 INTRANJAN ROUT TOURT MO lorder prd. 2025-10-15 (it
WRIT
33996/2025 16.10.2025 ggéié;2025 CHHABI RANA TOURT MO lorder ptd. 9999-12-31 f§?5§210N4
BENCH-2)
33998/2025 |16.10.2025 ggégi;2025 A K PANDA TOURT MO lorder prd. 2025-10-15  [fot
33999/2025 |16.10.2025 ggég;;2025 BK SWAIN TOURT MO lorder ptd. 2025-10-15
34000/2025 |16.10.2025 25326;2025 NIRANJAN ROUT TOURT MO lorder ptd. 2025-10-15  nhor
34001/2025 |16.10.2025 ggégé;2025 AK NAYAK TOURE MO lorder prd. 2025-10-15 (it
34002/2025 |16.10.2025 25522;2025 A K PANDA TOURT MO lorder pta. 2025-10-15  [INC
34004/2025 |16.10.2025 25821;2025 A K PANDA TOURE MO lorder pd. 2025-10-15




M/S SRINIVAS
34005/2025 116.10.2025 g§i§2015 PARTJA, c. SEURT NO- |order Dtd. 9999-12-31 g?;?ﬁiAL
D.K.SAHOO
WP (C) - COURT NO. L WRIT
4006/202516.10.2025 70 17 oA PATTANAYAK |C. o Order Drd. 2025-10-15 [iiit
WP (C) - COURT NO. L WRIT
14007/2025 16.10.2025 70 )" A PATTANAYAK |C. o Order Dtd. 2025-10-15 |l o .
WP (C) - COURT NO. L
4008/202516.10.2025 701017 IS K NAYAK c. o Order Dtd. 2025-10-15
ABLAPL- COURT NO.
4009/202516.10.2025 12 05 AR BARTK c. - Order Dtd. 2025-10-14 |BAIL-2
WP (C) - COURT NO. o WRIT
14010/202516.10.2025 72707 Ic RANA c. - Order Dtd. 2025-10-13 [n-C
WP (C) - JYOTIRANJAN COURT NO. _ _ WRIT
14011/2025(16.10.2025 oo cs 1 e c. e Order Drd. 9999-12-31 1310
ABLAPL- COURT NO.
14012/2025(16.10.2025 1208 s woRANTY c. e Order Dtd. 2025-10-14 |BAIL-2
WP (C) - COURT NO. o WRIT
34013/2025 16.10.2025  [7°1C)° |G BARIK c. e Order Dtd. 2025-10-13 |-t
CRLMC- COURT NO. CRIMINAL
14014/202516.10.2025 -5 U0 lp K MOHANTY |C. - Order Dtd. 9999-12-31 |-*°
ABLAPL- COURT NO.
14015/2025 16.10.2025  "URE lsp smuaNTA [C. i Order Dtd. 2025-10-14
WA- COURT NO.
14017/202516.10.2025 127 R SAHOO c. - Order Dtd. 2025-07-23
ABLAPL- COURT NO.
14018/2025 [16.10.2025  2PAELS e pawpa c. - Order Dtd. 2025-10-14
WP (C) - COURT NO. o WRIT
14019/202516.10.2025  '7 (C1°  |GAGAN ROUT  |C. i Order Dtd. 2025-10-14 |-t
CRLA- COURT NO. CRIMINAL
4021/202516.10.2025 |5 200 |C.KASTURT c. - Order Drd. 2025-10-15 | -So ¥
WA- COURT NO.
14022/202516.10.2025 127 |SC MEKAP c. : Order Dtd. 2025-10-14
WP (C) - COURT NO. L WRIT
4023/202516.10.2025 ) ool” o (|P K BARIK c. : Order Dtd. 2025-10-15 |13 0 .
WRIT
WP (C) - COURT NO. L BRANCH
4026/202516.10.2025 1o M0 l6 ¢ JENA c. : Order Dtd. 2025-10-15 [PPREE b
BENCH-1)
WP (C) - COURT NO. L WRIT
34028/202516.10.2025  [7¢ ©)° _IG C JENA c. : Order Drd. 9999-12-31 [1°°0
34029/2025(16.10.2025 |ABLAPL- BB MALLICK  [C. COURT NO. Order Dtd. 2025-10-14

1

1

1




111558/2025 | 1
CRLA- COURT NO. CRIMINAL
14030/2025(16.10.2025 (0 |7, sAHOO oo Order Dtd. 2025-10-15 | -~o b ¥
WRIT
WP (C) - COURT NO. L BRANCH
4032/202516.10.2025 77 =17 (|B S SWAIN oo Order Dtd. 2025-10-15 | Jod
BENCH-2) ’
WP (C) - COURT NO. L
14035/202516.10.2025  [701C)° K C TRIPATHY : Order Dtd. 2025-10-06
CRLA- COURT NO. CRIMINAL
14036/202516.10.2025 7097 [R.B.MISHRA oo Order Dtd. 2025-10-15 <3 0-7
WP (C) - COURT NO. L WRIT
14037/2025(16.10.2025  [[0L50°  l6 ¢ JENA oo Order Dtd. 2025-10-15 |18 ® .
WP (C) - COURT NO. o WRIT
14039/2025(16.10.2025 1215} 7 0 K MOHANTA : Order Dtd. 2025-06-26 |0 .
JCRLA- COURT NO. CRIMINAL
34040/202516.10.2025 7000 [PUK. MOHANTY o Order Dtd. 2025-10-15 |-~ 00T
WP (C) - COURT NO. o WRIT
4043/202516.10.2025  [[010)7 U B BAG o Order Dtd. 2025-10-14 [t
JCRLA- COURT NO. CRIMINAL
4044/202516.10.2025 S50 M. MOHANTY ; Order Dtd. 2025-10-15 |3 H-7
JCRLA- COURT NO. CRIMINAL
4045/2025(16.10.2025 S50 M. MOHANTY ; Order Dtd. 2025-10-15 |3 H-7
WP (C) - COURT NO. L WRIT
14048/2025(16.10.2025 |07 ) IS K SUNDARA ; Order Dtd. 2025-10-14 |10 .
WP (C) - COURT NO. L WRIT
4049/202516.10.2025 (L7 0)°  Is DAsH ; Order Dtd. 2025-10-14 [no® .
MISC.
34050/2025 |16.10.2025  [NACA~ B K DALAI COURT NO- |5 der Dtd. 2025-10-14 | APPEAL
1189/2016 9
SEC.
MISC.
34052/2025 |16.10.2025  [TACA- B MAHALI COURT NO- |5 Ger Dtd. 2025-10-14 |APPEAL
1189/2016 9
SEC.
MISC.
34053/2025 |16.10.2025  [NACA~ J DEHURY COURT NO- |5 Ger Dtd. 2025-10-14 | APPEAL
1189/2016 9
SEC.
MISC.
34054/2025 |16.10.2025  [NACA~ J GHOSH COURT NO- |5 Ger Dtd. 2025-10-22 | APPEAL
86/2005 17
SEC.
WP (C) - COURT NO. o WRIT
34055/202516.10.2025 |70 <17 |B.K. SWAIN - Order Dtd. 2025-10-15 |18 0
WP (C) - COURT NO. o
34056/202516.10.2025 |70 )7 |B.K. SWAIN - Order Dtd. 2025-10-15
WP (C) - COURT NO. WRIT
4057/202516.10.2025  [he 0T IG C JENA 0 Order Dtd. 2025-10-15 |1t .
WP (C) - COURT NO. o
34058/202516.10.2025 70 1C)" _S K PARIDA oo Order Dtd. 9999-12-31
34060/2025(16.10.2025  [WP (C) - M. R. BARIK COURT NO. [Order Dtd. 2025-10-13 |WRIT

| —




741/2025 2 OLD BRANCH-4
CRLA- COURT NO.
14062/202516.10.2025 (S0 o [R.SAHOO oo Order Dtd. 9999-12-31
34068/2025 116.10.2025 | TRPCRLT Iy sam00 COURT NO. |5 Ger Dtd. 2025-11-24
7/2025 14
CRLMC- COURT NO.
34069/202516.10.2025 (U6 A x.BEHERA - Order Dtd. 2025-10-14
CRLMC- COURT NO.
4071/2025(16.10.2025 (5 U5 - |a.K.BEHERA - Order Dtd. 2025-10-14
CRLMC- COURT NO.
14072/2025 16.10.2025 (080 e, saRv - Order Dtd. 2025-10-15
CRLMC- COURT NO.
14073/202516.10.2025 (U6 I BERERA - Order Dtd. 2025-10-15
CRLMC- COURT NO. CRIMINAL
34074/2025 16.10.2025  ((XCHEC I K. MoHANTY - Order Dtd. 2025-10-15 | -R¥
CRLMC- COURT NO.
34076/2025 16.10.2025 (U 6. sAHOO - Order Dtd. 2025-10-13
CRLMC- COURT NO. CRIMINAL
14077/2025 (16.10.2025 (RS IsanGRau - Order Dtd. 2025-10-15 | -R7¥
CRLMC- COURT NO.
14076/202516.10.2025 (000 . swATN - Order Dtd. 2025-10-15
CRLMC- COURT NO.
14079/202516.10.2025  ((XCEEC |5 K. SUNDARA - Order Dtd. 2025-10-15
CRLMC- COURT NO.
14080/2025 16.10.2025 (U 1R C.MOHARANA - Order Dtd. 2025-10-15
CRLMC- COURT NO. CRIMINAL
34081/2025(16.10.2025 o0 IR K. MALLICK - Order Dtd. 2025-10-15 | -R°%
CRLMC- COURT NO.
34082/2025 16.10.2025  ((:CUEE g b MuDULT s Order Dtd. 9999-12-31
CRLMC- COURT NO.
34083/202516.10.2025 |Se 0K A K.BEHERA s Order Dtd. 2025-09-15
CRLMC- COURT NO.
14084/2025 (16.10.2025  ((PE . nawpy oy Order Dtd. 2025-10-15
CMP- COURT NO.
14085/202516.10.2025 (Coco o [P.K.MISHRA o Order Dtd. 2025-12-01
CMP- COURT NO.
34086/2025(16.10.2025 (Cet> o |P.K.MISHRA o Order Dtd. 2025-12-08
CMP- COURT NO.
34087/2025(16.10.2025 (T2~ |M.BEHERA o Order Dtd. 2025-12-19
CONTC- COURT NO.
34088/202516.10.2025  |-0L°50 AL MOHANTY = Order Dtd. 2025-10-14
CRLREV- COURT NO.
34089/202516.10.2025 28 P00 PR MISHRA = Order Dtd. 2025-10-13
ABLAPL- COURT NO.
14090/202516.10.2025 D UE TS AMIAN MOHANTY = Order Dtd. 2025-10-14

1




WP (C) - COURT NO. AL WRIT
34095/2025|16.10.2025 3577/2025 BALARAM SINGH 23 Order Dtd. 2025-10-10 BRANCH-1
WP (C) - COURT NO.
34096/2025|16.10.2025 28221/2025 T K NAYAK 23 Order Dtd. 2025-10-14
e (c) - BravcH
\l - -
34097/2025/16.10.2025 |, 0005 /50,5 B B MALLICK ggg;éCE §|Order Dtd. 9999-12-31 [ 1y aroy|!
BENCH-3)
CHIEF
WP (C) - . L WRIT
34099/2025/16.10.2025 |1 .15 50,5 R K BARIK JUSTICE'S |Order Dtd. 2025-10-15 | oo cnr o
COURT
CHIEF
WP (C) - , i WRIT
34101/2025|16.10.2025 27606/2025 T BAG JUSTICE'S |Order Dtd. 2025-11-12 BRANCH- 4
COURT
BLAPL- carEr
34104/2025|16.10.2025 JP KAR JUSTICE'S |Order Dtd. 2025-10-15
10384/2025
COURT
BLADL- CHIEF
34105/2025|16.10.2025 PK MOHANTY JUSTICE'S Order Dtd. 2025-10-15
10369/2025
COURT
CHIEF
WP (C) - GYANENDRA . o
34106/2025|16.10.2025 27017/2025 |CHANDRA SWATN JUSTICE'S |Order Dtd. 2025-11-10
COURT
BLAPL- carEr
34107/2025|16.10.2025 BB MALLICK JUSTICE'S Order Dtd. 2025-10-15
6673/2025
COURT
WP (C) - CHIEE giiﬁcn
34109/2025|16.10.2025 24319/2025 M R ROUTRAY ggig;CE S |Order Dtd. 2025-10-13 (DIVISION |
BENCH-2)
e (c) - BRaNCH
' —_ —
34111/2025|16.10.2025 14316/2024 G SUNDARA ggg;;CE S |0rder Dtd. 9999-12-31 (DIVISION |
BENCH-2)
CHIEF
WP (C) - . il WRIT
34112/2025|16.10.2025 28991/2025 K. C. PANDA JUSTICE'S |Order Dtd. 2025-10-15 BRANCH-5
COURT
CHIEF
WP (C) - . il WRIT
34113/2025|16.10.2025 11679/2020 J SAHOO JUSTICE'S |Order Dtd. 2025-10-13 BRANCH-1
COURT
CHIEF
WP (C) - ' L WRIT
34114/2025/16.10.2025 |, /50,5 |S. K. NAYAK JUSTICE'S Order Dtd. 2025-10-13 | o,
COURT
CONTC- COURT NO.
34116/2025|16.10.2025 8750/2023 R C MUDULI 1 Order Dtd. 2025-10-24 CONTEMPT
WP (C) - CHIEF
34117/2025|16.10.2025 S.K.SAHOO JUSTICE'S |Order Dtd. 9999-12-31
12557/2025
COURT
CHIEF
WP (C) - . o WRIT
34119/2025|16.10.2025 19059/2025 S.K.SAHOO JUSTICE'S |Order Dtd. 9999-12-31 BRANCH-5
COURT
CHIEF
WP (C) - . Al WRIT
34120/2025|16.10.2025 1038/2022 S K RATH JUSTICE'S |Order Dtd. 2025-10-15 BRANCH-1

COURT




WP (C) -

CHIEF

WRIT

|l —_ —_
4122/2025(16.10.2025 [0 17 IS K. SAHOO JUSTICE'S Order Dtd. 9999-12-31 ">
COURT
CHIEF
WP (C) - , L WRIT
4123/2025(16.10.2025  [[7(00° /P K BEHERA JUSTICE'S Order Dtd. 2025-10-15 ' © .
COURT
CHIEF
34126/2025|16.10.2025  |CREREV= o g JUSTICE'S |Order Dtd. 2025-10-13
3/2024
COURT
CRLREV- CHIEF
34129/2025 116.10.2025 R K BARIK JUSTICE'S |Order Dtd. 2025-10-13
3/2024
COURT
CHIEF
34131/2025 116.10.2025  |CREREV= o paRTK JUSTICE'S |Order Dtd. 2025-10-13
3/2024
COURT
CHIEF
WP (C) - o [Judgement Dtd. 9999-12- WRIT
4133/202516.10.2025 10 €17 ls.K.5AHOO JUSTICE'S |3 o NCH-4
COURT
WP (C) - COURT NO. L WRIT
4135/202516.10.2025 72 5} 7 /R K BARIK : Order Dtd. 2025-10-24 |10 ® .
CHIEF
WP (C) - o |Judgement Dtd. 9999-12- WRIT
14136/2025(16.10.2025 [0 01" S K.SAHU JUSTICE'S |3 o NCH-
COURT
CHIEF
WP (C) - o [Judgement Dtd. 9999-12- WRIT
4137/202516.10.2025 1o 17 | K. SARU JUSTICE'S |3 o NCHo7
COURT
CHIEF
WP (C) - , L WRIT
4138/202516.10.2025 701507 /R K BARIK JUSTICE'S Order Dtd. 2025-10-13 70 .
COURT
CHIEF
WP (C) - o |Judgement Dtd. 9999-12- WRIT
4139/202516.10.2025 10 017 IS, K. SAHU JUSTICE'S |1} o NCHo 6
COURT
CHIEF
34140/2025 |16.10.2025  [PBLAPL™ o spNa JUSTICE'S |Order Dtd. 2025-10-15
11671/2025
COURT
CHIEF
WP (C) - o |Judgement Dtd. 9999-12- WRIT
4141/202516.10.2025 ) 0007 IS K. SAHU JUSTICE'S |5 R
COURT
ABLAPL- CHIEF
34142/2025 116.10.2025 BK DALAI JUSTICE'S |Order Dtd. 2025-10-15
11669/2025
COURT
CHIEF
WP (C) - , L WRIT
14144/202516.10.2025 701507 IS K SAMAL JUSTICE'S Order Dtd. 2025-10-13 [0t .
COURT
CHIEF
34145/2025 116.10.2025 ggéf;/2025 S.K.SAHU JUSTICE'S gidgement Ptd. 9999-12
COURT
ABLAPL- COURT NO.
4146/202516.10.2025 [ DLEE B BEHERA - Order Dtd. 2025-10-15
ABLAPL- COURT NO.
14147/2025(16.10.2025 78007 MR sar00 - Order Dtd. 2025-10-15




CRLMC- COURT NO. CRIMINAL
34148/20251(16.10.2025 4120/2025 R.SETHI 17 Order Dtd. 2025-10-13 MTSC
ABLAPL- COURT NO.
34149/2025|16.10.2025 11682/2025 M MOHANTY 17 Order Dtd. 2025-10-15
CHIEF
34150/2025 |16.10.2025 25226;2025 S.K.SAHU JUSTICE'S g;dgement btd. 9999-12-
COURT
ABLAPL- CHIEE
34151/2025|16.10.2025 A PATTANAIK JUSTICE'S |Order Dtd. 2025-10-15
11676/2025
COURT
CHIEF
WP (C) - o |Judgement Dtd. 9999-12- WRIT
34152/2025|16.10.2025 25154/2025 S.K.SAHU JUSTICE'S |2 BRANCH-?
COURT
CHIEF
WP (C) - , o |Judgement Dtd. 9999-12- WRIT
34155/2025|16.10.2025 25154/2025 |5 - K- SAHU JUSTICE'S |5 BRANCH-2
COURT
CHIEF
WP (C) - , L WRIT
34158/2025|16.10.2025 18222/2022 S SUNDARA JUSTICE'S |Order Dtd. 2025-10-13 BRANCH-8
COURT
CHIEF
WP (C) - o |[Judgement Dtd. 9999-12- WRIT
34159/20251(16.10.2025 25467/2025 S.K.SAHU JUSTICE'S |2, BRANCH-8
COURT
CHIEF
WP (C) - . o WRIT
34160/20251(16.10.2025 20965/2020 G C JENA JUSTICE'S |Order Dtd. 2025-10-13 BRANCH-4
COURT
CHIEF
WP (C) - , L WRIT
34162/2025|16.10.2025 20967/2020 G C JENA JUSTICE'S |Order Dtd. 2025-10-13 BRANCH-4
COURT
BLAPT— CHIEF
34164/2025|16.10.2025 M DAS JUSTICE'S |Order Dtd. 2025-10-15
6446/2025
COURT
CHIEF
WP (C) - . o WRIT
34166/2025|16.10.2025 20215/2021 I PANDA JUSTICE'S |Order Dtd. 2025-10-13 BRANCH-3
COURT
CHIEF
34169/2025 |16.10.2025  |[°20” D NAYAK JUSTICE'S Order Dtd. 2025-10-13 |SLCOND
11/2004 APPEAL
COURT
WP (C) - COURT NO. o
34171/2025|16.10.2025 28387/2025 P C DAS 1 Order Dtd. 9999-12-31
WP (C) - COURT NO. o WRIT
34173/2025|16.10.2025 28560/2025 B DAS 1 Order Dtd. 2025-10-15 BRANCH-€
WP (C) - COURT NO. WRIT
34175/2025|16.10.2025 28698/2025 M NAYAK 1 Order Dtd. 2025-10-14 BRANCH-1
WP (C) - COURT NO. L WRIT
34178/20251(16.10.2025 97482/2025 B.K. SWAIN 1 Order Dtd. 2025-10-14 BRANCH-5
WP (C) - COURT NO. L WRIT
34189/20251(16.10.2025 28838/2025 S. K. BEHERA 6 Order Dtd. 2025-11-03 BRANCH—2
BLAPL- COURT NO.
34190/20251(16.10.2025 10366/2025 SARAT DASH 6 Order Dtd. 2025-10-15
BLAPL- BIBEKANANDA COURT NO.
34191/20251(16.10.2025 10380/2025 MAHAPATRA 6 Order Dtd. 2025-10-15 |BAIL-2




BLAPL- COURT NO.
34192/202516.10.2025 |00 ) |SARAT DASH  |C. : Order Dtd. 2025-10-15
BLAPL- COURT NO.
34193/202516.10.2025 |/ 007 |P. K. BEHERA |C. . Order Dtd. 2025-10-15 |BAIL-2
ABLAPL- COURT NO.
34194/202516.10.2025 | 20770 o |SARAT DASH  |C. . Order Dtd. 2025-10-14
CMP- COURT NO. WRIT
34195/2025(16.10.2025 | 'o0' o 0, R M NAYAK C. 20 Order Dtd. 2025-10-22 |l 1o .
ABLAPL- COURT NO.
34196/202516.10.2025 [, 7 o |SARAT DASH  |C. 20 Order Dtd. 2025-10-14 |BAIL-2
WP (C) - COURT NO. WRIT
34197/202516.10.2025 |, oo 0o [P K JENA C. 20 Order Dtd. 2025-10-15 | ‘-0 . .
WP (C) - COURT NO. i
34198/202516.10.2025 |- ~0" o |A B MALLICK |C. 20 Order Dtd. 2025-10-15
CONTC- COURT NO.
34199/202516.10.2025 4200/2024 P K MOHANTY C. 12 Order Dtd. 2025-10-27 CONTEMPT
WP (C) - COURT NO. i WRIT
34200/2025 (16.10.2025 |7 o 0 oo |T. BAG C. 3 oiD Order Dtd. 2025-11-11 170 . .
CRLMC- MANAS RANJAN COURT NO.
34201/202516.10.2025 |0 0 o | Shog C. 3 oLD Order Dtd. 2025-10-13
CRLMC- MANAS RANJAN COURT NO.
34202/202516.10.2025 200 70 o o oo C. 5 OLD Order Dtd. 2025-10-13
CRLMC- MANAS RANJAN COURT NO.
34203/202516.10.2025 |10 o |00 C. 5 OLD Order Dtd. 2025-10-13
BLAPL- COURT NO.
34204/202516.10.2025 |50 IS DAS C. 5 Order Dtd. 2024-04-22 |BAIL-2
WP (C) - COURT NO. Cal WRIT
34206/202516.10.2025 |y oo 00 o M NAYAK C. > Order Dtd. 2025-10-14 |pio .o .
WP (C) - COURT NO. Cal WRIT
34208/202516.10.2025 |00 0o |J P KAR C. > Order Dtd. 2025-10-14 |pio .o .
ABLAPL- COURT NO.
34209/202516.10.2025  [70 0 (B, N. SAHU [C. 5 Order Dtd. 2025-10-15 [BAIL-2
RSA- COURT NO. SECOND
34211/2025(16.10.2025 |77 |J SAHOO C. o3 Order Dtd. 2025-10-27 |7 -=- ~
RSA- COURT NO. SECOND
34212/202516.10.2025 |0 o |S MOAHARANA |C. 5 OLD Order Dtd. 2025-11-24 |7 oo =
WP (C) - COURT NO. Cal WRIT
34213/2025(16.10.2025 |55y 0o [DILLIP SAMAL |C. 5 OLD Order Dtd. 2025-10-13 |27 o
CRLMC- JYOTI RANJAN COURT NO.
34214/202516.10.2025 |00 00 oo (o C. 5 OLD Order Dtd. 2025-10-14
ABLAPL- COURT NO.
34215/2025(16.10.2025 [ ' ' |SUVENDU BARIK (C. 5 OLD Order Dtd. 2025-10-15
34216/2025(16.10.2025  |CRLMC- \SARBESWAR C. COURT NO. [Order Dtd. 2025-10-13

1

1

1

1




4078/2025 |SAHOO 2 OLD 1
FAO- COURT NO.
34217/2025(16.10.2025  [,537 (. N.K.SATAPATHY > oLD Order Dtd. 2025-10-15 !
CRLMC- SUSANTA KUMAR COURT NO.
34218/202516.10.2025 |7/ 00 o [T > oLD Order Dtd. 2025-10-14 %
ABLAPT- S. R. COURT NO.
34219/202516.10.2025  [golcmo0 o [ > oLD Order Dtd. 2025-10-14 %
ABLAPL- BINDU SAGAR COURT NO. I
34220/202516.10.2025 |70 e T Order Dtd. 2025-10-01 |BAIL-1
ABLAPT- P. B. COURT NO. [
34222/202516.10.2025 |00 o L Order Dtd. 2025-10-14 |BAIL-1
ABLAPL- P. B. COURT NO.
34223/2025(16.10.2025 |10t Do ln o Order Dtd. 2025-10-14 |BAIL-2 ;
ABLAPL- BIJAY KUMAR COURT NO.
34224/202516.10.2025 |1 090 00 on e L Order Dtd. 2025-10-14 %
ABLAPL- P. B. COURT NO.
34225/2025(16.10.2025 17000 5 0oc [amnapaTT o Order Dtd. 2025-10-14 %
WP (C) - SHARMISTHA COURT NO. WRIT
34226/202516.10.2025 |1 oot o o 17 Order Dtd. 2025-10-15 |1r-r . o |
PRAVAT [
34227/2025|16.10.2025 25é81;2025 CHANDRA SSURT NO- |order Dtd. 2025-10-15 1
BEHERA :
PRAVAT [
WP (C) - COURT NO. o WRIT
34228/202516.10.2025 |50 =" (CHANDRA oc Order Dtd. 2025-10-15 |15 . . |
BEHERA
CMP- COURT NO. [
34229/2025(16.10.2025 |5 " . [R.K.NAYAK oe Order Dtd. 2025-10-14 :
CRLMC- COURT NO. [
34230/202516.10.2025 |, 07 |U.DAS oc Order Dtd. 2025-10-14
WP (C) - COURT NO. o [
34231/202516.10.2025 |50 v’ oo K. C. MAJHI oc Order Dtd. 2025-10-15 :
WRIT [
WP (C) - COURT NO. o BRANCH
34232/202516.10.2025 |y on” 0 K. C. MAJHI oe Order Dtd. 2025-10-15 | Jrorc.ooh
BENCH-3)
WP (C) - COURT NO. o WRIT
34233/202516.10.2025 |0 0750 |G SAHOO oe Order Dtd. 2025-09-24 [0 . o
RSA- COURT NO.
34234/2025(16.10.2025 |30 o |J.P.KAR i Order Dtd. 9999-12-31 E
CRLMC- JADUNATH COURT NO.
34235/202516.10.2025 |00 0 o0 Dby O Order Dtd. 2025-10-15 E
34236/2025(16.10.2025  |CRLMC- \JADUNATH COURT NO. |Order Dtd. 2025-10-15 |CRIMINAL f




14012/2025 |PRADHAN 12 MISC
CRLMC- JADUNATH COURT NO.
34237/20251(16.10.2025 4008/2025 |'PRADHAN Cc.0. 12 Order Dtd. 2025-10-15
FAO- COURT NO.
34238/20251(16.10.2025 423/2025 J.DEHURY Cc.0. 12 Order Dtd. 2025-10-15
BLAPL- SANTOSH KUMAR COURT NO.
34239/20251(16.10.2025 10311/2025 [MAHANTY Cc.O. 12 Order Dtd. 2025-10-14
BLAPL- COURT NO.
34240/20251(16.10.2025 10312/2025 P R SWAIN Cc.O. 12 Order Dtd. 2025-10-14 BAIL-1
RSA- COURT NO. SECOND
34241/20251(16.10.2025 433/2003 J P KAR C.O. 3 OLD Order Dtd. 2023-07-31 APPEAL
BLAPL- COURT NO.
34242/20251(16.10.2025 6464/2025 J P KAR C.O. 3 OLD Order Dtd. 2025-10-15
ABLAPL- COURT NO.
34243/20251(16.10.2025 8640/2025 B DAS C.0. 3 OLD Order Dtd. 2025-09-17
BLAPL- COURT NO.
34244/20251(16.10.2025 6571/2025 M M NAYAK C.0. 3 OLD Order Dtd. 2025-10-15
WP (C) - COURT NO.
34249/20251(16.10.2025 27086/2024 B DAS Cc.O. 3 OLD Order Dtd. 2025-10-13
WP (C) - COURT NO. i WRIT
34252/20251(16.10.2025 20320/2025 S.SAMAL C.0. 3 OLD Order Dtd. 2025-10-16 BRANCH- €
CRLA- COURT NO.
34253/20251(16.10.2025 947/2025 H. K. MOHANTA C.O. 3 OLD Order Dtd. 2025-10-15
MSA- COURT NO.
34254/20251(16.10.2025 17/2025 S.DAS Cc.O. 3 OLD Order Dtd. 2025-10-13
CRLA- COURT NO.
34255/20251(16.10.2025 960/2025 A. K. BEHERA |[C.O. 3 OLD Order Dtd. 2025-10-15
CRLA- COURT NO.
34256/20251(16.10.2025 987/2025 GAGAN ROUT C.O. 3 OLD Order Dtd. 2025-10-15
CRLA- JADUNATH COURT NO.
34257/20251(16.10.2025 1017/2025 |PRADHAN Cc.O. 3 OLD Order Dtd. 2025-10-15
CRLA- COURT NO.
34258/20251(16.10.2025 1057/2025 S. K. SUNDARA|C.O. 3 OLD Order Dtd. 2025-10-15
CRLA- COURT NO. CRIMINAL
34259/20251(16.10.2025 1081/2025 S. K. SUNDARA|C.O. 3 OLD Order Dtd. 2025-10-15 APPEAL
WP (C) - RAJAT KUMAR . .
33808/2025116.10.2025 15433/2012 |RATH GENERAL Entire Brief
ABLAPL- MANORANJAN
33809/20251(16.10.2025 11609/2025 DAS GENERAL Order Dtd. 2025-10-13
CRLMC- PRADEEP KUMAR .
33811/2025/16.10.2025 4162/2025 |TRIPATHY GENERAL Final Order

| —




WP (C) - SATPRIYA _ _ WRIT
13812/2025(16.10.2025 |50l o A GENERAL Order Dtd. 2025-09-09 |18°°
WP (C) — SATIPRIYA _ _ WRIT
13813/202516.10.2025 |3 io) o A GENERAL Order Dtd. 2025-09-09 |8 ®
CRLMC- MANORANJAN
13815/202516.10.2025 (0000 P GENERAL Order Dtd. 2025-10-14
WRIT
WP (C) - SANJIB KUMAR _ _ BRANCH
13821/202516.10.2025 7o )7 190 GENERAL Order Dtd. 2025-10-15 | Jod
BENCH-1)
ARBP- SIBANANDA , ,
33842/2025116.10.2025 94/2024 PATRA GENERAL Entire Brief M.J.C.
CRLMC- MANASH RANJAN , ,
13849/2025(16.10.2025 S0 A0 o A GENERAL Entire Brief
CRLMC- SUSHREE
13851/202516.10.2025 |- 80 RaNgAN GENERAL Order Dtd. 2025-10-14
MOHANTY
RABINDRA
33852,/2025 |16.10.2025 ?i2;2021 KUMAR GENERAL Order Dtd. 2025-01-06 2ggg§2
PATTANAIK
RSA- DEBI PRASAD , SECOND
33853/2025116.10.2025 458/2023 MOHANTY GENERAL Entire Order APPEAL
WP (C) - X X WRIT
33854/2025116.10.2025 62/2018 JAYADEV BHOI |GENERAL Entire Brief BRANCH-6
WP (C) - SAIPRIYA _ _ WRIT
13858/202516.10.2025 02 000 L TA GENERAL Order Dtd. 2025-08-25 |- . .
WP (C) - SHIWANT Judgement Dtd. 2025-10- WRIT
33866/202516.10.2025 12381/2025 |SHANKAR DAS GENERAL 15 BRANCH-8
ABLAPL- GHANASHYAM
13867/2025(16.10.2025 (s o GENERAL Order Dtd. 2025-10-15 [BAIL-1
WRIT
WP (C) - L BRANCH
13871/202516.10.2025 70 017 _ISUNIT SAHOO |GENERAL Order Dtd. 2025-10-15 [\ jrond
BENCH-2)
ABLAPL- RAJENDRA
13875/2025(16.10.2025 [ o RouT |CENERAL Order Dtd. 2025-10-15 |BAIL-1
RAJENDRA
BLAPT,— NARAYAN ROUT,
13886/202516.10.2025 o0 IRONAK KUMAR ~ |GENERAL Order Dtd. 2025-10-15
ROUT, SRIKANTA
MAHUNTA
WP (C) - SRITAM KUMAR L
13889/202516.10.2025 o ) o Tan GENERAL Order Dtd. 2025-10-15
33890/2025 |16.10.2025  [FBDAPL—  (GHANASHYAM | pyprpar Order Dtd. 2025-10-15 |BAIL-2

11686/2025

MUDULT

1

1




WP (C) - JAGANNATH Judgement Dtd. 2025-10- |[WRIT
33891/20251(16.10.2025 12381/2025 MALLIK GENERAL 15 BRANCH-8
FAO- MANOJ KUMAR MISC.
33893/20251(16.10.2025 231/2019 RANA GENERAL Order Dtd. 2025-05-05 APPEAL
SEC.
FAO- MANOJ KUMAR MISC.
33894/20251(16.10.2025 GENERAL Order Dtd. 2025-04-29 APPEAL
850/2018 RANA
SEC.
FAO- MANOJ KUMAR MISC.
33895/20251(16.10.2025 721/2019 RANA GENERAL Order Dtd. 2025-04-29 APPEAL
SEC.
FAO- MANOJ KUMAR MISC.
33896/20251(16.10.2025 626/2019 RANA GENERAL Order Dtd. 2025-04-25 APPEAL
SEC.
WP (C) - DEBENDRA Al
33897/2025(16.10.2025 26670/2025 BEHERA GENERAL Order Dtd. 2025-10-09
WP (C) - DEBENDRA Al WRIT
33899/20251(16.10.2025 24975/2025 BEHERA GENERAL Order Dtd. 2025-10-10 BRANCH-8
FAO- MANOJ KUMAR MISC.
33900/2025(16.10.2025 GENERAL Order Dtd. 2025-04-25 |APPEAL
199/2019 RANA
SEC.
WP (C) - DEBENDRA WRIT
33902/20251(16.10.2025 24940/2025 BEHERA GENERAL Order Dtd. 2025-10-10 BRANCH-8
FAO- MANOJ KUMAR MISC.
33906/20251(16.10.2025 GENERAL Order Dtd. 2025-04-15 APPEAL
860/2018 RANA
SEC.
WP (C) - DEBENDRA Al
33916/20251(16.10.2025 20922/2025 BEHERA GENERAL Order Dtd. 2025-10-13
FAO- MANOJ KUMAR MISC.
33923/20251(16.10.2025 GENERAL Order Dtd. 2025-04-15 APPEAL
144/2020 RANA
SEC.
WP (C) - DEBENDRA Al WRIT
33928/20251(16.10.2025 27409/2025 BEHERA GENERAL Order Dtd. 2025-10-15 BRANCH-3
WP (C) - DEBENDRA Al
33934/20251(16.10.2025 20473/2025 BEHERA GENERAL Order Dtd. 2025-10-13
CRLMC- MANOJ KUMAR
33942/20251(16.10.2025 4191/2025 |RANA GENERAL Order Dtd. 2025-10-15
TRP (C) - SUKANTA KUMAR AL
33967/20251(16.10.2025 341/2025 PANDA GENERAL Order Dtd. 2025-10-15
ABLAPL- MOHAMMED
33968/20251(16.10.2025 11724/2025 MUSTAQ ANSART GENERAL Order Dtd. 2025-10-15 BAIL-1
WP (C) - SIPRA SUMAN AL
33973/20251(16.10.2025 23212/2025 PRATTHART GENERAL Order Dtd. 2025-10-09
MISC.
FAO- ANIRUDDHA
33974/20251(16.10.2025 599/2019 SETHT GENERAL Order Dtd. 2025-05-15 APPEAL

SEC.




MISC.
FAO- ANIRUDDHA
33977/202516.10.2025 [ oor oo lopna GENERAL Order Dtd. 2025-05-15 |APPEAL
SEC.
FAO- ANIRUDDHA MISC.
33979/2025(16.10.2025  |\20" o050 sprar GENERAL Order Dtd. 2025-05-15 |APPEAL
SEC.
MISC.
FAO- ANIRUDDHA
33980/2025 (16.10.2025  |,e0 o01g  sprar GENERAL Order Dtd. 2025-05-15 |APPEAL
SEC.
MISC.
FAO- ANIRUDDHA
33981/2025(16.10.2025  |'05% 5019 |sprar GENERAL Order Dtd. 2025-05-06 |APPEAL
SEC.
FAO- ANIRUDDHA MISC.
33983/2025(16.10.2025 S22 o000 sprar GENERAL Order Dtd. 2025-05-15 |APPEAL
SEC.
MISC.
FAO- ANIRUDDHA
33988/2025 (16.10.2025 |00 o010 (opTar GENERAL Order Dtd. 2025-05-13 |APPEAL
SEC.
MISC.
FAO- MANOJ KUMAR
33997/2025(16.10.2025 | 02 o010 zana GENERAL Order Dtd. 2025-04-15 |APPEAL
SEC.
MISC.
FAO- ANIRUDDHA
34003/2025 (16.10.2025 | o000 g o GENERAL Order Dtd. 2025-03-21 |APPEAL
SEC.
MISC.
FAO- ANIRUDDHA
34016/2025 (16.10.2025 | J20 o 00o [opra GENERAL Order Dtd. 2025-03-21 |APPEAL
SEC.
FAO- MANOJ KUMAR MISC.
34025/2025(16.10.2025 o2 o000 eana GENERAL Order Dtd. 2025-05-01 |APPEAL
SEC.
MISC.
FAO- ANIRUDDHA
34033/2025(16.10.2025 | 070000 loprar GENERAL Order Dtd. 2025-03-21 |APPEAL
SEC.
MISC.
FAO- ANIRUDDHA
34042/2025(16.10.2025 |00 oot leprar GENERAL Order Dtd. 2025-03-21 |APPEAL
SEC.
MISC.
FAO- ANIRUDDHA
34046/2025(16.10.2025 g0 o000 sprar GENERAL Order Dtd. 2025-03-21 |APPEAL
SEC.
MISC.
FAO- ANIRUDDHA
34047/2025(16.10.2025 g0 o0t loprar GENERAL Order Dtd. 2025-03-21 |APPEAL
SEC.
MISC.
34051/2025 |16.10.2025 |20~ ANIRUDDHA GENERAL Order Dtd. 2025-03-21 |APPEAL
39/2020 SETHI
SEC.
WP (C) - BISWARANJAN ol WRIT
34059/202516.10.2025 |5, 000’ o on s GENERAL Order Dtd. 2025-09-15 |10 . .
FAO- MANOJ KUMAR MISC.
34061/2025(16.10.2025 GENERAL Order Dtd. 2025-03-26 |APPEAL
17/2019 RANA
SEC.
FAO- MANOJ KUMAR
34063/2025(16.10.2025  |,/cr ooy eana GENERAL Order Dtd. 2025-05-01
34064/202516.10.2025  |[FAO- ANIRUDDHA GENERAL Order Dtd. 2025-03-21 |MISC.




64/2020 SETHI APPEAL
SEC.
MISC.
FAO- ANTRUDDHA
14065/202516.10.2025 7o (o GENERAL Order Dtd. 2025-03-21 |APPEAL
SEC.
FAO- MANOJ KUMAR MISC.
34066/2025 116.10.2025 GENERAL Order Dtd. 2025-05-02 |APPEAL
97/2018 RANA
SEC.
MISC.
FAO- ANIRUDDHA
4067/202516.10.2025  S” o (B0 GENERAL Order Dtd. 2025-03-21 |APPEAL
SEC.
FAO- MANOJ KUMAR MISC.
34070/2025 116.10.2025 GENERAL Order Dtd. 2025-05-02 |APPEAL
104/2021 |RANA
SEC.
ABLAPL- BISWARANJAN
4075/202516.10.2025 [ 2n it o GENERAL Order Dtd. 2025-10-16
MISC.
34091/2025 |16.10.2025  |[L20” MANOJ KUMAR | onpRAL Order Dtd. 2025-05-03 |APPEAL
52/2018 RANA
SEC.
MISC.
FAO- MANOJ KUMAR
14092/202516.10.2025 07 o o GENERAL Order Dtd. 2025-05-03 |APPEAL
SEC.
FAO- MANOJ KUMAR MISC.
34093/2025 116.10.2025 GENERAL Order Dtd. 2025-05-02 |APPEAL
388/2019 |RANA
SEC.
MISC.
FAO- MANOJ KUMAR
4094/202516.10.2025 oo, oo O GENERAL Order Dtd. 2025-05-02 |APPEAL
SEC.
34098/2025 |16.10.2025  |DLAPL- RASHMITA SAHU |GENERAL Order Dtd. 2025-10-15 [BAIL-1
Y 10383/2025 raer :
FAO- MANOJ KUMAR MISC.
4102/202516.10.2025 2500 o [ GENERAL Order Dtd. 2025-05-05 |APPEAL
SEC.
MISC.
FAO- MANOJ KUMAR
14103/202516.10.2025 2207 o O GENERAL Order Dtd. 2025-05-06 |APPEAL
SEC.
MISC.
FAO- MANOJ KUMAR
4108/202516.10.2025 | c>" Lo O GENERAL Order Dtd. 2025-05-06 |APPEAL
SEC.
FAO- MANOJ KUMAR MISC.
34110/2025 16.10.2025 GENERAL Order Dtd. 2025-05-06 |APPEAL
951/2019 |RANA
SEC.
MISC.
34124/2025 |16.10.2025  [F 20~ MANOJ KUMAR | o\pRAL Order Dtd. 2025-05-09 |APPEAL
158/2019 |RANA
SEC.
MISC.
FAO- MANOJ KUMAR
4128/202516.10.2025 |00 o O GENERAL Order Dtd. 2025-05-08 |APPEAL
SEC.
MISC.
FAO- MANOJ KUMAR
14130/202516.10.2025 |00 GENERAL Order Dtd. 2025-05-08 |APPEAL
SEC.
34134/2025(16.10.2025  |[FAO- MANOJ KUMAR |GENERAL Order Dtd. 2025-05-14 |MISC.

[




457/2022 RANA APPEAL
SEC.

WP (C) — SANJAY KUMAR . WRIT
34143/2025|16.10.2025 457/2025 |PADHY GENERAL Entire Document BRANCH-1
34153/2025 116.10.2025 |PBLAPL™  lpnpTTA DAS  |GENERAL Order Dtd. 2025-10-16 |BAIL-1

L0 11807/2025 :

WP (C) - Judgement Dtd. 2025-10- WRIT
34205/2025116.10.2025 12865/2025 NIRANJAN HOTA GENERAL 15 BRANCH-6

WP (C) - Judgement Dtd. 2025-10- |WRIT
34207/2025116.10.2025 12114/2025 NIRANJAN HOTA GENERAL 15 BRANCH-3

WP (C) - Judgement Dtd. 2025-10- |WRIT
34210/2025116.10.2025 12381/2025 NIRANJAN HOTA GENERAL 15 BRANCH-8

CONTC- PURUSOTTAM
13810/2025(16.10.2025 om0l GENERAL Order Dtd. 2025-09-26

WP (C) = SRINIBASH _ _ WRIT
13868/202516.10.2025 10 1T Ty GENERAL Order Dtd. 2025-09-02 |t .
33898/2025 16.10.2025 |"E (6~ A K JATI GENERAL

10 2597/2003

WP (C) - WRIT
13903/202516.10.2025 7o )o |3 5AHOO GENERAL A ANCHA4

CRLMP- WRIT
13905/2025(16.10.2025 500 o [P K SWAIN GENERAL N ANCH.S

CRLMP- WRIT
33907/2025116.10.2025 1247/2020 P K SWAIN GENERAL BRANCH-1

WP (C) - WRIT
33908/2025116.10.2025 27172/2013 R K BARIK GENERAL BRANCH-8
33909/2025 116.10.2025 |~PET- R K BARIK GENERAL M.J.C.

5/2024

WRIT
WP (C) - BRANCH
3910/2025(16.10.2025 |, 5L B K MOHARANA |GENERAL orvisTon !
BENCH-1)
33012/2025 |16.10.2025  |LRP{C) = o ¥ MOHANTY |GENERAL M.J.C
AU 308/2023 -J-C

ABLAPL- CRIMINAL
33913/2025/16.10.2025 1988/2021 S MISHRA GENERAL MISC

SA- SECOND
33915/2025116.10.2025 329/1997 S K PARIDA GENERAL APPEAL

WP (C) - WRIT
33917/2025116.10.2025 2470/2003 S BISWAL GENERAL BRANCH

(DIVISION |

1

1

1




| | 'BENCH)
WP (C) - WRIT
33919/202516.10.2025 |7 o000 o |S K PRADHAN  |GENERAL ERANCH-S
CRLMC-
33920/2025/16.10.2025 1150,2010 S K PARIDA GENERAL
WP (C) - WRIT
33922/2025(16.10.2025 ), 0.0 o0 21T P KAR GENERAL ERANCEH-S
WP (C) - WRIT
33925/2025(16.10.2025 |1, °°° . |S K PARIDA GENERAL R ANCH-2
CRLA- CRIMINAL
33926/2025(16.10.2025 |75 .o A C DAS GENERAL ADDEAL
RSA- SECOND
33929/2025 (16.10.2025 [, .o |H K BHOL GENERAL ADDEAL
33931/2025 16.10.2025 |WELO)~ J PRADHAN GENERAL
Y 9376/2005
WP (C) - MANOJ KUMAR WRIT
33932/2025(16.10.2025  |Z o’ o000 ban GENERAL Order Dtd. 2025-09-24 | - . o
WP (C) - WRIT
33933/202516.10.2025 |70 o0 |B BEHERA GENERAL R ANCH-S
CRLMC- RASHMIPRAVA
33935/2025(16.10.2025 |20 o | GENERAL Order Dtd. 2025-08-21
WP (C) - WRIT
33936/2025(16.10.2025 |5, 200, B BEHERA GENERAL ERANCH-1
CRLREV- HIMANSHU KUMR PetitionAnnexure,Entire
33937/2025(16.10.2025 |00 [Lnon GENERAL Order,
33938/2025 16.10.2025  |DLAPD- B. N. SAHU  |GENERAL Order Dtd. 2025-10-15
Y 7166/2025 |°° ©° :
WP (C) - WRIT
33939/2025(16.10.2025 |1 0" o, B BEHERA GENERAL ERANCH-1
ABLAPL-
33940/2025 (16.10.2025 [ 0 0o [B. N. SRHU GENERAL Order Dtd. 2025-11-19
CRLA- CRIMINAL
33941/2025(16.10.2025 |27 0 |A K SAHU GENERAL ADDLAL
ARLAPL- BIJAY KUMAR
33943/202516.10.2025 [/ 00 o cloni e GENERAL Order Dtd. 2025-10-15
ABLAPL- BIJAY KUMAR
33944/2025(16.10.2025 [0 5 o on o GENERAL Order Dtd. 2025-10-15 |BAIL-1
WP (C) - WRIT
33945/2025(16.10.2025 ). Z0- M K NAYAK GENERAL R ANCH-S
CRLLP- MANOJ KUMAR
33946/202516.10.2025 |00 oANT GENERAL Order Dtd. 2025-10-15
33947/2025(16.10.2025  [WP (C) - M K NAYAK GENERAL WRIT

[

1 N~ —

| )

1

[




31912/2021 BRANCH-3
WP (C) — WRIT
3949/2025(16.10.2025 ) ) | MOHANTY GENERAL N ANCHA1
CRLMC- MANOJ KUMAR CRIMINAL
13950/2025(16.10.2025 [ S07n  [D GENERAL Order Dtd. 2025-10-14 |-X°%
33951/2025 16.10.2025 |"E{C)~ N SWAIN GENERAL
L0 10191/2003
ABLAPL- MANOJ KUMAR
13953/202516.10.2025 0o n P GENERAL Order Dtd. 2025-10-15
CRLMC-
33954/2025/16.10.2025 2111/2006 N SWAIN GENERAL
WP (C) - WRIT
13956/2025(16.10.2025 |7 0)7 oD SAMAL GENERAL N ANCH-8
BLAPL- MANOJ KUMAR
13957/202516.10.2025 Do P GENERAL Order Dtd. 2025-10-15
WP (C) - WRIT
13959/202516.10.2025 [ o L A K JATI GENERAL o NCHA1
BLAPL- MANOJ KUMAR
13960/2025(16.10.2025 ool oo (o GENERAL Order Dtd. 2025-10-15 |BAIL-1
BLAPL- PRASANTA
13962/2025(16.10.2025  [ooC L oUTRAY |CENERAL Order Dtd. 2025-08-20
WP (C) - BIJAY KUMAR _ _ WRIT
13963/202516.10.2025 72 000 Bt GENERAL Order Dtd. 2025-10-15 |1~
RSA- SECOND
13964/202516.10.2025 (S0 o |P NAYAK GENERAL sty
33965/2025(16.10.2025 |FA-32/1952 |P R SWAIN GENERAL
33966/2025 |16.10.2025  |09¢T P K MOHANTY |GENERAL
10 10577/1996
WP (C) - BIAJAY KUMAR _ _
13969/2025(16.10.2025 )50l oot GENERAL Order Dtd. 2025-10-15
WP (C) - BIJAY KUMAR o
13970/2025(16.10.2025  [he 207 [ GENERAL Order Dtd. 2025-10-15
WP (C) - BIJAY KUMAR o
13971/202516.10.2025 ) S Bt GENERAL Order Dtd. 2025-10-15
$3972/2025 16.10.2025 " (C)- S. PANDA GENERAL Order Dtd. 2025-10-09
LU 25865/2025 " :
WP (C) - S. R. o WRIT
13975/2025(16.10.2025 10,007 o on o GENERAL Order Dtd. 2025-10-15 |l .
WP (C) - HIMANSHU KUMR L
13976/2025(16.10.2025  [he =07 GENERAL Order Dtd. 2024-11-13
WP (C) - SARAT KUMAR _ _ WRIT
13978/202516.10.2025 |70t L GENERAL Order Dtd. 2025-10-14 [l .
34020/2025(16.10.2025  |BLAPL- D. D. NAIK  |GENERAL Order Dtd. 2025-09-10

1

1




18204/2025 |

34024/2025 116.10.2025 |PLAPDT P. K. JENA  |GENERAL Order Dtd. 2024-11-08 [BAIL-2
10 8204/2024 |0 %+ :

34027/2025 (16.10.2025  |>oATL” P. K. JENA |GENERAL Order Dtd. 2025-03-19
10 11818/2024 °° ¥+ :

ABLAPL-
34031/2025116.10.2025 G. S. MOHANTY |GENERAL Order Dtd. 2025-10-15 BAIL-2

9646/2025

WP (C) - JUDHISTHIR WRIT
14034/2025 16.10.2025 (100 1 e GENERAL Order Dtd. 2025-10-15 |ttt
34038/2025 |16.10.2025  |CRBMCT P. K. DASH  |GENERAL Order Dtd. 2025-10-15

10 4106/2025 [F- %+ :
34041/2025 116.10.2025 | °MP~ BIKRAM BEHERA |GENERAL Order Dtd. 2025-10-15
-10. 1299/2025 :

CRLREV-
34100/202516.10.2025 (2 B2V g P RaR GENERAL
34115/2025|16.10.2025 |"E(C)~ P N PATTANAIK GENERAL

14858/2025
34118/2025 116.10.2025 WP (C)=~ A K RANA GENERAL

-10. 24348/2024
34121/2025(16.10.2025 |"E(C)~ S PRUSTY GENERAL
-10. 16110/2025

ABLAPL-
34125/2025(16.10.2025  [go 0 0. R. K. DAS GENERAL Order Dtd. 2025-08-13 |BAIL-1
34127/2025|16.10.2025 | (C)~ P. R. SWAIN |GENERAL Order Dtd. 2025-09-26

-10. 27640/2025 F R :

JCRLA- CRIMINAL
14132/2025(16.10.2025 ([0 IN.ROUT GENERAL Order Dtd. 9999-12-31 | SH-T
34154/2025|16.10.2025 |"E (€~ M MOHANTY GENERAL

-10. 27078/2024
34156/2025|16.10.2025 |"ELC)~ G K PARIDA  |GENERAL
10 28221/2024

WP (C) - WRIT
14157/202516.10.2025  [[00C)° /P K MISHRA  |GENERAL N ANCH.3

WP (C) — WRIT
34161/2025116.10.2025 21279/2025 P BEHERA GENERAL BRANCH=-3

WP (C) - WRIT
34163/2025116.10.2025 |, 1. 5,5 (R K RANA GENERAL BRANCH-1

ABLAPL-
14165/202516.10.2025  2LOPIC e BEHERA GENERAL

| —




BLAPL-
34167/2025116.10.2025 7721/2024 A SUNDARAY GENERAL BATL-1
34168/2025|16.10.2025  |ChE- B DAS GENERAL
-10. 747/2025
34170/2025 |16.10.2025  |ME” K N SAHOO GENERAL
-10. 958/2025
CONTC-
34172/2025 16.10.2025 (1Y '3 b BISWAL  |GENERAL
CRLMC- CRIMINAL
4174/2025(16.10.2025 1000 O R R DAS GENERAL .
CRLMC- CRIMINAL
34176/2025116.10.2025 4143/2025 P BEHERA GENERAL MISC
34177/2025 116.10.2025 | °b” P K SWAIN GENERAL
-10. 1275/2025
34179/2025116.10.2025 WA-78/2025 |R K BARIK GENERAL
34180/2025|16.10.2025 |"E(C)~ J SAHOO GENERAL
-10. 24549/2024
WP (C) - WRIT
34181/2025116.10.2025 23714/2025 P K JENA GENERAL BRANCH-4
WP (C) - WRIT
4182/202516.10.2025 70 07 o |P K SWAIN GENERAL o NCH_:
WP (C) - WRIT
34183/2025116.10.2025 27080/2025 S N MISHRA GENERAL BRANCH-6
WRIT
WP (C) - BRANCH
34184/2025116.10.2025 30421/2024 D K NAYAK GENERAL (DIVISION |
BENCH-3)
ABLAPL-
34185/2025116.10.2025 9375/2025 S PATNAIK GENERAL
ABLAPL-
4186/202516.10.2025 0000 o ls P 5AHOO GENERAL BAIL-2
ABLAPL-
34187/2025116.10.2025 11320/2025 S P SAHOO GENERAL BATIL-2
ABLAPL-
34188/2025116.10.2025 7863/2025 R.K.SARANGI GENERAL Order Dtd. 2025-10-14
CRLMC- PARTHA CRIMINAL
14221/202516.10.2025 (5000 I h pas  |GENERAL Order Dtd. 2025-10-16 |-=%
34245/2025 116.10.2025 |PELAPL™ o NESH SAHOO |GENERAL Order Dtd. 2024-12-03
-10. 13542/2024 :
34246/2025 116.10.2025 |PPLAPLT o NESH SAHOO |GENERAL Order Dtd. 2024-12-03
Y 13556/2024 © :
ABLAPL-
4247/202516.10.2025 [T e BRURA GENERAL Order Dtd. 2025-12-03
34248/2025(16.10.2025 |ABLAPL-  |P BEURA GENERAL Order Dtd. 2024-06-26

1

1




| 16341/2024 |

ABLAPL-
34250/202516.10.2025 11625/2025 P BEURA GENERAL Order Dtd. 2025-10-13
ABLAPL-
34251/2025/16.10.2025 11613/2025 P BEURA GENERAL Order Dtd. 2025-10-13
NIC

— 1= =




